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..JN THE CENTRAL ADMINISTRATIVE BRIBUNAL HYDERAB BEREH AT HYLERABAD

OsAs» NOg 562/94.

Date of Ordersls5-=12-95,
Betweent '
1. K.8«N.Murthye.
2. P.V.AReddy.

.o Applic ants' )

and

i. The General Manager,

Ordnance Factory Project,
Yeddumailaram=-205 Medak Dist.

2. Union of Indias, rep. by the Secretary,
Ministry of Defence, New pelhi«l,

.o Regpondents.,
For the applicant{ Mr,.C.Gurysnarayana, Advocate.

C e b i Snaiea My O D _Teuwradi. RBr.0GSC.

THE HON'BLE MR,JUSTICE V,NEELADRI RAQC 3 VICE~CHATRMAN

CORAM3$

THE HON'BLE MR.A.B.GORTHI s MEMBER(ADMN)
The Tribunal made the following Orderse- .

(As per Hon'ble Mr.Justice V,Neeladri Reo, Vice-Chalrman)

00080

Heard Sri C.Suryanarayana, learned counsel for the
spplicants and Sri N.R.Devraj, learned counzel for the respondents,

2, - This OA wad filed praying for a directien to the respondents
to consider theilr case for promotion as Miller(High&S skilled) grade
IT alongwith the other candidates called to appear for the test

and snterview and to grant them consequential benefits of promotion
with fixation of seniority according to the length of service from

the initial trade/grade of Miller (semi-skilled). _ _
3. It iz now stated for the FPPILICTITS LGy &8 Taws w- —o—

hope given to them by the respondents they are not pressing the OA
without prejudice to their contention in regard to geniority, -the
1ssued that was referred to Full Bench in 0,A.549/94 on the file
of this Bench. : - :

4, - Accordingly this OA is closed. NO costs.

AR
*\/mputy Registrar(J)cCC

To - .
1. The General Manager, Ordnance Factory Project,

Yeddumailaram ~205, Medak PRist. ~ ‘
2. The Secretary, Ministry of Defence, Union of India,New pelhi=1,
3, One copy to Mr, C.Suryanarayana, Advocate, CAT.Hyd.
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5. One copy to Library, cAT. (6) One spare copy.
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0A.562/94
Judgement

( As per Hon. Mr, Justice V, Neeladri Rao, VC )

Heagd Sri C, Suryanarayana, learned counsel for
the applicants and Sri N.R. Devaraj, learned counsel
for the respondentsl

\
2, This DA was filed praying for a direction to ths
_____ ~» wunsiuer tnelir case for promotion as

Miller (Highly skilled) grade I1 alonguith the other

candidates called to‘appear for the test and interview
‘ .

and to grant them consegquential benefits of promotion
‘ _ :

with fixation of sen%ority according to the length of
service from the initial trade/grade of Miller (Semi-

askilled),

3. It is now stated for the applicants that in view

aP’ihe hope given to them by the respondents they are

| ..
not pressing the 0A without prejudice to their cehten-

I
tiogﬁin regard to sen}orityirthe issue that was referred
to Full Bench in D0A.549/94 on the file of this Bench,

4. Accordingly this QA is clesed. No costs,//

;ﬁ\—-—“‘z’@_ el Lo
(A.B, Gorthi) (V. Neeladri Rao)

Member (Admn) ‘ Yice Chairman

Dt. December 15, 95
Dictated in 0Open Court
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TYPED BY . ‘ CHEC"“‘ -
’ i .
COMPARED BY APPROV LI LY

IN TEE CENTRAL ADMINISTRAIIVE TiLoU 703
HYDERABAL BEWCH AT H/.ERAZ.T '

/ .
THE HON'BLE MR.JUSTICE V.NEEL DR1FRAO
VICE ChH. LFMNAN

THE HON'BLE MR,R.RANGARACSAH :M{4)

DATED: {§ - (3 +1995

. ORDER/JUDGMENE-

DI,A./R.;\./C.;{.NO. '

: in
0.A.NO. "5'6‘1/’q0l
T, ANO, (W.P.:io,. )
X ' Adrni£ ed and Interim directions
. : ) ' Issued.
Allowgd. = <= '

" bisposed of with directions.
Dismi§sed.
PR ) Dismigsed as withdrawn.
Dismigsed for default.
Orde rdd/Re jected.

No order as tO,costs_.
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